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(1) A copy each of tbe following 
Notifications (Hindi and English 
versions) under sub-section (5) of 
section 7 the Indian Telegraph Act, 
1885:-

(i) The Indian Telegraph 
(Third Amendment) Rules 
1971, published in Notifi- 
cation No. G S R . 971 in 
Gazette of India dated the 
26th June, 1971.

(ii) The Indian Telegraph (Eighth 
Amendment) Rules, 1971, 
published in Notification 
No. G.S.R. 1014 inj Gazette 
of India dated the 10th July 
1971.

(iii) The Indian Telegraph (Ninth 
Amendment) Rules, 1971, 
published in Notification 
No.G.S.R. 1049 in Gazette 
of India dated the 16th 
July, 1971.

(iv) The Indian Telegraph (Sixth 
Amendment) Rules, 1971, 
published in Notification 
No.G S.R. 1131 in Gazette 
of India dated the 31st July 
1971.

(v) The Indian Telegraph 
(Twelfth Amedrnent) Rules 
1971, published in Notifi-
cation No. G.S R. 1210 in 
Gazette of India dated the 
21st August, 1971. [Placed 
in Library• See No. L T- 

992/71]

(2) A copy of the Profit and Loss 
Account and Balance Sheet (on 
accrual basts) of the Telecommuni-
cation Branch of the Indian Posts 
and Telegraphs Department for 
the year 1969-70 (Hindi and 
English versions) in pursuance 
of paragraph 2 of Schedule 4 of 
Loan Agreement (Third Tele-com- 
mnication Project) made between 
Government of India and tbe 
International Bank for Reconstruc-
tion and Development. [Placed 
in Library See No. L T -m pi]

NOTIFICATIONS UNDER ALL-INDIA 
SERVICES ACT AND BORDBR

SECURITY FORCE ACT

THE DEPUTY MINISTER IN THE 
MIN 1STY OF HOME AFFAIRS (SHRI F.
H. MOHSIN) : On be half of Shri Ram 
Niwas Mirdha I beg to lay on the 
Table —

(i) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (2) of 
section 3 of the All India Services 
Act. 1931:—

(i) The Indian Forest Service 
(Initial Recruitment) Seco-
nd Amendment Regulations, 
1971, published in Notifi-
cation No. G .S R . 1052 in 
Gazette of India dated the 
22nd July, 1971.

(ii) The Indian Administrative 
Service (Appointment by 
Promotion) Amendment 
Regulations, 1971, published 
in Notification No.G S.R. 
1112 in Gazette of India 
dated the 31st July, 1971.

(iii) The Indian Police Service 
(Appointment by Promo-
tion) Second Amendment 
Regulations, 1971, publish-
ed in Notification No G.S. 
R. 1113 in Gazette of India 
dated the 31st July 1971.

(iv) Tbe Indian Aministrative 
Service (Pay) (Thirteenth 
Amendment) Rules, 1971, 
published in Notification 
N o.G .SR . 1114 in Gazette 
of India dated tbe 31st July 
1971.

(v) G.S.R. 1115 published ia 
Gazette of India dated the 
31st July, 1971 containing 
corrigendum to Notification 
No.!/24/7i-AIS(II), dated 
tbe 29th May, 1971.
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[Sri F. H. Mohsin]
(vi) The Indian Administrative 

Service (Pay) Twelfth Am-
endment Rules, 1971, publi-
shed in Notification No.G. 
SR. 1177 in Gazette of 
India dated the 21st Au-
gust, 1971.

(vii) The Indian Police Service 
(Pay) Fifth Amendment 
Rules, 1971, published in 
Notification No.G S R 1178 
in Gazette of India dated 
the 21st August, 1971.

(viii) The Indian Administrative 
Service (Fix. non of Cadre 
Strength) Fourteenth Am-
endment Regulations, 1969, 
pub!i>hcd in Notification 
N o G S .R  1231 in Gazette 
of India dated the 28th 
August, 1971.

(ix) The Indian Administrative
Service (Recruitment)
}-ourih Amendment Rules, 
1971, published in N c'ifi- 
cation No G S R .  1267 m 
Gazette of India dated the 
8th September, 1V1.

(x) The Indian Police Service 
(Recruitment) Fourth 
Amendment Rules, 1971, 
published in Notifici on No. 
G S R  1268 in G.j/etie of 
India da ed the 8ih Sep-
tember, 1971,

(xi) The Indian Administrative 
Service (Emergency) Com-
missioned and Short 
Service Commsssioned Offi-
cers) (Appointment by 
Competitive Txamination) 
Amendment Regulations, 
1971, published in Notifi-
cation No G S R .  1269 m 
Gazette of India da'cd the 
8th September, 1971.

(xii) The Indian Police Service 
(Emergence Commissioned 
and Short Service CommtV 
sioned Officers) (Appoint-
ment by Competitive Exa-

mination) Amendment 
Regulations, 1971, published 
in Notification N. G.S.R. 
1270 iu Gazette of India 
dated the 8th September, 
1971.

(xiii) The Indian Forest Service 
(Recruitment) Fourh Amend-
ment Rules, 1971, publi-
shed in No'ification No.
G.S.R. 1271 m Gazette of 
India dated the 11th 
September, 1971.

(xiv) The Indian Forest Service 
(Released Emergency Com-
missioned and Short Servue 
Commissioned Officers) 
(Appointment by Competitive 
Examination) Regulations, 
1971, published in Notifi-
cation No G S.R. 1272 in 
Gazette of India dated the 
11th September, 1971.

(xv) The Indian Forest Service 
(Pay) Third Amendment 
Rales, 1971, published in 
Notification No. G.S.R. 
1273 in Gazette of India 
dated the 11th September, 
1971.

(xvi) The All India Services 
(Discipline and Appeal) Se-
cond Amendment Rules, 
1971. pub’ished in Notifi-
cation No G.S R. 1275 in 
Gazette of India dated tbe 
l l tb  September, 1971.

(xvii) G.S.R. 1276 published in 
Gazette of India dated the 11th

September, 1971 containing 
corrigendum to Notification 
No. 6/27/tl-AIS (I) dated 
the 15th May, 1971.

(xviii) The Indian Administrative 
Service (Probation) Amend-
ment Rules, 197}* publish-
ed in Notification No* O.
S R. 1432 in G«zette of 
India dated tfa«2nd October, 
1971.
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(xix) Hie Fourteenth Amendment 
of 1971 to the itidian 
Administrative Service 
(fcay) Rules, 1954 published 
in Notification No. O.S.R. 
1502 in Gazette of India 
dated the 9th October, 
1971.

(xx) The Indian Administrative 
Service (Fixation of Cadre 
Strength)Thirteenth Amend-
ment Regulations, 1971, 
published in Notification 
No. G .SR . 1503 in Gazette 
of India dated the 9th 
October, 1971.

(xxi) The Indian Forest Service 
(Probation) Amendment 
Rules, 1971, published in 
Notification No. G S R . 
1504 in Gazette of India 
dated the 9th October, 1971. 
[Placed in Library. See 
No. Lr*994/71J

(2) A copy of Notification No. S.O. 
2843 (Hindi and English versions) 
published in Gazette of India 
dated the 24th July, 1971, under 
sub section (3) of section 141 of 
the Border Security Force Act,
1968. [Placed in Library. See 
No. Lr-995/71]

T r a c t o r s  (D is t r ib u t io n  a n d  Sa l e ) 
Co n t r o l  o r d e r  1971

THE MINISTER OE STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI QHANSHYAM OZA) : I 
beg to lay on the Table a copy of 
the Tractors (Distribution and Sale) Control 
Order, 1971 (Hindi and English version) 
published in Notification No. S.O. 3258 in 
Gazette pf India dated the 1st September,
1971, under sub section (6) of section 3 of 
the Essential Commodities Act, 1955. 
[Placed in Library. See No, £r-996/7 i]

NOTIFICATION UNDBR SALARIES
AND ALLOWANCES OF MINISTERS,

ACT AND CITIZENSHIP ACT

SHRI F.H. MOHSIN : On behalf of 
SHRI KiC. *ANT, I fceg to tty  on the
Tdble—

(1) 'A  copy of the Ministers* (Allowa-
nces, Medical Treatment and other 
Privileges) Amendment Rules, 1971 
(Hindi and English versions) publi-
shed in Notification No. G.S R. 
1109A in Gazette of India dated 
the 30th July, 1971, under sub-
section (2) of section 11 of the 
Salaries and Allowances of
Ministers Act, 1952. [Placed in 
Library. See No. Lr-997/71]

(2) A copy of the Citizenship (Amend-
ment) Rules, 1971 (Hindi and 
English versions) published in
Notification No G.S.R. ,1347 in 
Gazette of India dated the 18th 
September, 1971, under sub-secfion 
(4) of section 18 of the Citizenship 
Act, 1955 f Placed in Library. See 
No Lr-998/71]

BOMBAY CINEMA (GUJARAT FIRST 
AMENDMENT) RULES

THE MINISTER OF STATB IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHR1MATI NANDINI 
SATPATHY) : I beg to re-lay on the Table 
a copy of the Bombay Cinema (Gujarat 
First Amendmen1) Rules, 1971 (Hindi and 
English versions) published in Notification 
No. G H/G/63/ BCR-3270/7291 * A in Gitfarat 
Government Gazette dated the 1st May, 1971, 
under sub-section (5) of section 9 of the 
Bombay Cinemas (Regulation) Act, 1953, 
read with clause (c) (iv) of the Proclamation 
dated the 13th May, 1971, issued by the 
President in relation to the State of Gujarat* 
[Placed in Library. See No. Lr-699/71]
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